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ORDER

PER S. RIFAUR RAHMAN, A.M.

The aforesaid appeal has been filed by the Revenue challenging
the order dated 11™ February 2019, passed by the learned CIT(A)-5,

Mumbai, for the assessment year 2007-08.

2. While going through the record available before us, we find that

the assessee has filed a letter dated 5" January 2021, intimating that



2

Teerth Mercantile Pvt. Ltd.

the assessee has applied for settling the tax dispute under the Vivad

Se Vishwas Tax Scheme, 2020, and hence sought adjournment.

3. The learned Departmental Representative did not object to the

submissions of the learned Counsel for the assessee.

4, We have heard both the parties and perused the material on
record. Considering the fact that the assessee has applied for
settlement of the tax dispute under VSVS, we are of the opinion that
there is no necessity keeping the matter alive. The learned
Departmental Representative has also not objected to the submissions
of the learned Counsel for the assessee or the contents of the
aforesaid letter filed by the assessee. Consequently, we deem it fit and
appropriate to treat the Revenue’s appeal as dismissed in terms

indicated above.

5. In the result, Revenue’s appeals are dismissed.

Order pronounced in the open court on 26.07.2021

Sd/- Sd/-
MAHAVIR SINGH S. RIFAUR RAHMAN
VICE PRESIDENT ACCOUNTANT MEMBER

MUMBAI, DATED: 26.07.2021
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